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F.N0.901-4/2012-MS Dated : 3rd May, 2012

To,

The Secretary,

Department of Telecommunications
Sanchar Bhawan,

20, Ashoka Road,

New Delhi- 110 001

Subject - TRAI’s Recommendations on ‘Auction of Spectrum’ regarding.

With reference to TRAI’s abovementioned recommendations, issued on
23rd April 2012, the following corrections may kindly be noted.

2. Table 2.7 Spectrum Available (in MHz) referred in para 2.17 may kindly
be read as mentioned below:

Table 2.7

Spectrum Available (in MHz)

S.No. Licence 700 MHz | 800 MHz | 900 MHz | 1800 MHz | 2100 MHz | 2300 MHz
Service Area
1 Delhi 30 3:75 0 18.4 5 20
2 Mumbai 30 3.75 0 20.6 5 20
3 Kolkata 30 5 0 40.6 5 0
B Maharashtra 30 3.75 0 28 5 20
5 Gujarat 30 7.5 0 22 5 20
6 AP 30 2:5 0 37 ) 20
7 Karnataka 30 6.25 0 33.8 5 20
8 Tamil Nadu 30 5 0 47.4 5 0
9 Kerala 30 5 0 45.6 5 20
10 Punjab 30 3.75 0 19 5 0
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11 Haryana 30 6.25 0] 26.4 5 10
12 UP - West 30 6.25 0 21.4* 5 0
13 UP - East 30 5 0 17.6 S 0
14 Rajasthan 30 0 0 3.2* S 0
15 M.P. 30 6.25 0 35.6 S 20
16 West Bengal 30 7.5 0 21.6 5 0
17 H.P. 30 10 0 19.6* S 20
18 Bihar 30 6.25 0 1.3:2* S 20
19 Orissa 30 8.75 0 40 5 20
20 | Assam 30 12.5 0 25.8 5 20
21 North East 30 12.5 0 29 S 20
22 J&K 30 10 0 152 5 20

Total 660 137.5 0 581 110 290

*Spectrum not available in state capital.

3.

4.

Additionally, some minor changes
paragraph numbers may kindly be noted:

in cross reference in relevant

S.No. | Paragraph number to be modified

May be read as

In Paragraph

Mentioned as

Number
1 Para 2.69 (see para (see para 2.130)
2.115)
2 Para 3.21 Paras 3.21 to Paras 3.43 to 3.44
3.22 above
3 Para 3.27 Para 3.39 Para 3.24
4 Para 3.39 Para 3.39 Para 3.24
Point(bullet) seven
S Para 3.45 Paras 3.22 Para 3.44
6 Para 3.126 Para 3.114 Para 3.125

This issues with the approval of the Authority.
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(Rajeev Agrawal)




